. __ s BEFORETHE AJUDICATING AUTHORITY
3 6 - (NATIONAL COMPANY LAW TRIBUNAL)
A S '~ AHMEDABAD BENCH

N AHMEDABAD

- C P (I B) No 210/9/NCLT/AHM/2017

' Coram Hon ble Mr. HARIHAR PRAKASH CHATURVEDI MEMBER JUDICIAL
Hon’ ble Ms MANORAMA KUMARI MEMBER JUDICIAL o -

'-‘-'ATTENDANCE CUM ORDER SHEET OF THE HEARING "OF AHMEDABAD ..
- BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 05 04 2013 -

6 _N_ame of the}Company: ~ BP Bansal Agritectht Ltd _

. _.B P FOOd PdeUCtSPvtLtd,

Sectl_on 9 of the_ Insolvenc_ and _Bankru tc a

Sectlon of the Companles Act .
' ~ Code

| 'Learned FCA Mr leku present for the Operatlonal Credltor/ Petttloner Learned
o Advocate Ms. Vaibhavi Parlkh present for Respondent . - -

Objectlons is filed bythe Respondent. '_

~ Petitioner prayed for time to file rebuttal document.

' The Respondent shall file its objectlons if any, w1th1n one week servmg a copy in .
"-'advance to the petltloner ' - - _ _ o

B List the matte'r on 26.04_.'2018 for hearing before admission. o N

'~ MANORAMA KUMARI
~ MEMBER JUDICIAL

_ . HATURVEDI
o MEMBER JUDICIAL

- Dated this the 5th day oprnl 2018



